IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :

AT HYDERABAD

etk

0.2.1327/9 &
C.A.1516/96.

1. M. Jaganracha Rae
2. S.,Venkateswsrlu
3. G,Viswgnathanr

K.nadha Kriazhna Sharma

Ve
1. The Unien ef Indis Rep, by
~ the General Manager, SC Rly,
Rail Nilevam, S=c'bad.
2, .The Chiaf Psrsennel Cfficer,

SC Rly, Rall Nilgyam,
Sec'tbad.

Ceuneel fer the applicants

Ceuncel fer the resspendents

CORMM: -~

THE HCOM'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JAI FARAMESHWAR 2

-

-

HYDERABAD | BENCH

Dt. eof Deacisien|: 06-01-20C

e eme sk mm e me vew | e e am S

.. Applicgnts in
OA.1327%/9%6.

..2eplicart in
CA.1516/56.

.
. «Responfents in
heth the OAs,

Mr.S.Radhskrishna] Murthy
(in CA,1327/96)

Mr.U.Fattabhirgmafah
(in 0A.1516/96)

Mr.V.Rajeswara Rap, Addl.CGSC.
(beth the OQAs)

MEMBER {(JUDL.)
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CRAL ORDER (FER HON'EBLE SHRHR.RANGARAJAN : MEMBER ({
° Nene fer the applicants in beth the CAs,
the applicants are net present. Mr.V.Rajsswera Rae
ceuns=~l fer the respendents im beth the OAs.
2. Evern theugh the OAs were listed number of
egrlier the legrpeé ceunsel fer the applicarts are
When it ie pesteé feor Judgement te-éay‘thc learred
fer the applicants gre not present ané the applican
alse not present., Hence, we are left with re other
except te dismiss beth the CAs for default. Ne ces
1_DARAMESHWAR) (R.  RANGARAJAN
HMEMDER (JUDL.) MEMBER (ADMN, )
Q’y
: /
Dated i The 5th Japuary, 1292. -
Tpictated ir the Cpen Court) 4
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